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ARRANGEMENTS FOR TRANSLATION IN
VARIOUS MINISTRIES

3700. SHRI YAMUNA PRASAD MAN-
DAL : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) the arrangements so far made by the
various Ministries/Departments for transla-
tion work arising from the enforcement of
the Official I (A d t) Act,
1967; :

(b) whether adequate staff for the pur-
pose, as suggested in the programme for
1968-69 of his Ministry, has since been
provided; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and
(b). Some nucleus translation staff exists
in almost all the Ministries/Departments.
Efforts have becn made to augment this
staff keeping in view the increased work-
foad, At present in 15 Ministries/Depart-
ments, the translation staff now available
with them is considered ‘adequate. In the
remaining  Ministries/Departments, propo-
sals to sanction additional translation staff
are being processed. In the Ministry of
Home Affairs, adequate translation staff
have been appointed to meet the present
requirements.

(c) This is a continuing process and as
the translation work increases, steps are
being initiated to further increase this staff.
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CiviL LIST OF GRADE IV ASSISTANTS

3702. SHRI RAM CHARAN : Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether it is a fact that a new civil
list of Grade IV Assistants has been pre-
pared;

(b) if so, whether the names of mere
than three hundred persons have been added
to the list and these persons have been made
senjor to those persons whose names were
already in the civil list of 1961; and

(c) if so, the effect of adding these names
on the seniority of others and the reasons
for doing so ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) No,
Sir.

(b) and (c). Do not arise.





